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- Mew Deihi, this theQsthday of Juty. 2000

Hon:ble Mr. S.R. Adige, Vice Chairman (a)
Hon'ble Mr . Kuldip Singh,Member (Jg)
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2 Secretary,

MHRD. GO!., Sha=stri Bhawa;

New Delhi
3 Secretary (UPSC).
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ORDER BY CIRCULATION
] - .
By Hon'ble Mr. Kuldip Singh. Member (J)

RA Noe.211 of 2000 has been filed by the
applicant for review of the order passad in OA No.1245 of
1883 and C.P No.234 of 1999 on 8.2.200
~ = e - — ae B8 =
= The :3{.1;..1'1-..:1!*_ haz tried to feadg tate the saie
very grounds which he had raised in the CA as we!l as E |

|
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o cP All  the grounds taken in the RA were considerad at

"N

¢ grealt tiength by the Tribunal while deciding the 0.A. as
well az C.P
s
3 Afte geing through the RA, we do not find any
erro apparent o the face of the record warranting a
review of our order under Order XLV!! Rule 1 CPC In the
cirﬁumstaﬂcee. the RA is rejected.
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